Dak Register For Month Starting on 01/08/2022

( Column 1 to 6 are maintained by Office of Registrar. Column 7 and 8 are maintained by concerned section

Diar

No.

2528
1202

2529
/202

2530
/202

2531
/202

2532
1202

2533
1202

Date
of No./Name of
Recei Document Received

pt

01/08

12022 NIL DATED 1/8/2022

01/08

12022 NIL DTD 28/7/2022

01/08

12022 NIL DTD 28/7/2022

01/08

12022 NIL DTD 28/7/2022

01/08
12022 NIE

01/08

12022 NIE

Head)

Source

MR. P.
ANJANI

KUMAR,M(T),

CESTAT,
MUMBAI

RAMANAN

RAMANAN

RAMANAN

SINGLE
MEMBER
APPEAL
BRANCH

SINGLE
MEMBER
APPEAL
BRANCH

) Section
Particulars
to Nam

of which e
documents
sent

Vigilance
clearance of
Sh. P.
Anjani
Kumar,
M(T)-reg

Appeal no.
C/166,
168/2010
filed by
Harkaran
Das Deep
Chand and
other

Customs

appeal no.
C/52813/20

15 filed by | DR(J)
M/s HCL
Infosystems

Pvt. Ltd.

Customs
appeal no.
C/50005 and
50006/2020

AR(A
dmin)

DR(J)

DR(J)

Physical
hearing
Cause list

PA

Physical
hearing
Cause list

PA

Ac

tio
n

Ta

ke
n

Li
n
k
Fi
le



2534
1202

2535
1202

2536
1202

2537
1202

2538
1202

2539
/202

2540
1202

2541
/202

2542
1202

02/08

F.NO. 6/CEGAT/MAS/90-

/2022 VOL IV DATED 1/8/2022

02/08
/2022

02/08
12022

02/08
12022

02/08

NIL DATED 1/8/2022

NIL DATED 1/8/2022

NIL DATED 1/8/2022

F. NO. 31-AD(ATD)/2022-

/2022 23 DATED 29/7/2022

02/08
12022

02/08
/2022

02/08
/2022

02/08
/2022

NIL DATED 1/8/2022

F.NO.2(23)RSC-
UDC/CESTAT/CHD-2016
DATED 1/8/2022

NIL DATED 1/8/2022

NIL DATED 29/7/2022

MOHINDER
SINGH, DR,
CESTAT,
CHENNAI

B. BHARATHI,

PA TO M(J),
CESTAT,
CHENNAI

SHENAJ

BANO, STENO

GR-1I

VIJAI SINGH,
MTS,CESTAT,
CHANDIGAR

H

MANOJ]
KASHYAP,
AR, NEW
DELHI

SEEMA

SADANA, SPS

DR, CESTAT,
CHANDIGAR

H

HARSHITA
PANDEY,
ASSISTANT
REGISTRAR

J.K. GOLAY,
SPS

Request for
financial
sanction-reg

Leave
application
for Sh. P.
Dinesha,M(J
)-reg
Joining after
availing EL-
reg

Joining
report-reg

Request for
providing
literaturte/F
ules/Norms
regarding
dress code

Leave
application
reg.

Certificate
of cash &
accounts in
respect of
Sh. Ravi
Shekhar
Choudhary,
UDC from
4/4/22 to
3/6/22

Leave
application
reg

Application
for leave
1/8/22 to
5/8/22

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)

AR(A

dmin)

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)



2543
1202

2544
1202

2545
/202

2546
/202

2547
/202

2548
1202

2549
1202
2

02/08
12022

02/08
/2022

02/08
12022

02/08
/2022

02/08
/2022

02/08
/2022

02/08
/2022

NIL DATED 29/7/2022

E-12015/1/2021-HINDI-1V-
DOR DATED 26/7/22

F.NO. A-32013/1/2016-
AD.IC(CESTAT) DATED
27/7/22

F.NO.
01/CESTAT/HYD/ESTT/17
-11/187 DATED 26/7/22

NIL DATED 1/8/2022

CESTAT/AHD/POST/10/2
021/305 DATED 26/7/22

NIL DATED 16/7/22

PARMOD
KUMAR,
STENO GR-I

NIHARIKA
SINGH,
DIRECTOR,

RAJBHASHA

SAMPADA
MEHTA,

DIRECTOR(H

Q)

T

VISHWAPRA

KASH, DR,
CESTAT,

HYDERABAD

RAJAT

MANCHANDA

, ADV.

DR, CESTAT,
AHMEDABAD

SHRADHA,

AUTHORIZED
REPRESENTA
TIVE, JAIPUR

Application
for leave for
2/8/22

Hindi day
and 2nd
Akhil
Bhartiya
Rajbhasha
Submmit on
14-15 Sep.
2022 in
Surat?(Gujra
t)-reg
Lifting of
probation
and
confirmation
of Assistant
Registrar in
CESTAT-
reg.

Renewal of
lease
agreement
with
HMWSSB
for
CESTAT,
Hyd.-reg

Reg. writ
petition

Compliance
of HQ
Circular
dated
19/4/22

Appeal
against
Order in
Oringinal
No. ALW-
EXCUS-
000-COM-

DR(J)

DR(J)

DR(J)

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)



2550
1202

2551
1202

2552
/202

2553
/202
2

2554
/202
2

2555
1202
2

2556
1202

2557
1202
2

02/08
12022 NIE

02/08

12022 NIL DATED 29/7/22

02/08

12022 NIL DATED 1/8/2022

02/08
12022 NIE

02/08

12022 NIL DATED 29/7/2022

03/08

12022 NIL DTD 1/8/2022

F.NO.A-
03/08 20(2)/PERS.FILE/SKT-
/2022 HC/CHE/2022 DTD
01/8/2022

03/08 F.NO.A.50050/3/2022-VIG
/2022 DTD 16/7/2022

RAHUL

LAKHUEANI,

ADV./
SHRADHA

AGGARWAL,

ADV.

RAVINDER
KUMAR
PAHUJA,
JOINT

REGISTRAR(G

EN. 1)

PARMOD
KUMAR,
STENO GR-I

REKHA

SHEKHAWAT,

STENO - |

SWAPNIL
TIWARI, AR

CESTAT,

CHANDIGAR

H

MOHINDER
SINGH,DR

AMIT
GUNVANT
BHOLE,
DEPUTY

43-17-18
dated
28/3/2018
received on
31/3/22

Misc. App.
in
ST/50563/2
017

Submission
of final list
of voters of
all elections
from
17/5/22 till
dated-reg

Correction
in the
Appeal
Uploaded-
reg

Monthly
Disposal of
President

Circular
dated
29/7/22

Sanction of
Rs. 24,412/-
(Approved)

Forwarding
of joining
report of
shri Shishir
kumar
Thakur,
Head Clear

Office
Memorandu
m

DR(J)

PAto
Registr
ar

PAto
Registr
ar

PAto
Registr
ar
PAto
Registr
ar

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)



2558
1202

2559
1202

2560
1202

2561
/202

2562
1202

2563
1202
2

2564
1202
2

2565
1202
2

2566
1202

2567
/202

2568
1202

03/08
/2022

03/08
/2022

03/08
/2022

03/08
/2022

03/08
/2022

03/08

03/08
/2022

03/08
/2022

03/08
12022

03/08
/2022

03/08
/2022

NIL DTD 1/8/2022

NIL

NIL DTD 1/8/2022

NIL DTD 25/7/2022

NIL DTD 1/8/2022

F.NO.6/CEGAT/MAS/90
/2022 VOL-IV DTD 1/8/2022

NIL DTD 26/7/2022

NIL

NIL DTD 1/8/2022

NIL DTD 2/8/2022

NIL

SECRETARY

MANWAR
SINGH, UDC

MUKESH
GUPTA, DR

P.K.CHOUDH
ARY,
MEMBER(J)

P.ANJANI
KUMAR, M(T)

BHANU
MEHTA,
STENO
GRADE-I

MOHINDER
SINGH,DR

NIHARIKA
SINGH

SINGLE
MEMBER
APPEAL
BRANCH

P.K.CHOUDH
ARY,
MEMBER(J)

P.K.CHOUDH
ARY,
MEMBER(J)

SANJIV
SRIVASTAVA,
MEMBER(T)

Leave
application

Application
for leave or
extension of
leave

Joining
Report

Joining
Report

Regarding
availing of
LTC for the
block period
2021-22

request for
financial
sanction

Office Order

Supplement
ary physical
hearing
cause list

PA

Permission
for
Pronouncem
ent

Monthly

Disposal PA to
Statement of |Registr
Appeal of |ar
July 2022

Monthly
Disposal
Statement of
Appeal of

PAto
Registr

PAto
Registr

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)



2569
1202

2570
1202

2571
1202

2572
/202

2573
/202

2574
/202

2575
1202

2576
/202

2577
1202
2

03/08
12022 M-

03/08
12022 NIE

03/08
12022 NIE

03/08
12022 NI-

F.NO.

04/08 [20(1)/MISC.PURCH/CEST
/2022 AT/ALLD/2015-PART-IV

DATED 2/8/2022

04/08
12022 NIL DATED 3/8/2022

04/08
12022 NIL DATED 3/8/2022

04/08
12022 NIL DATED 3/8/2022

04/08
12022 NIL DATED 3/8/2022

CJ MATHEW

MEMBER

(TECHNICAL)

P.DINESHA,
M()

SULEKHA
BEEVIC.S,
M()

RAMESH
NAIR, M(J)

MANAS
KUMAR
SINHA, AR,
CESTAT,

ALLAHABAD

AMIT,

UDC,CESTAT,

NEW DELHI

DEEPAK
KUMAR

MALIK,UDC,C
ESTAT, NEW

DELHI
MOHIT

YADAYV, UDC,
CESTAT, NEW

DELHI

M. MRINAL,
UNDER

SECRETARY

TO THE
GOVT. OF

July 2022

Monthly

Disposal PA to
Statement of |Registr
Appeal of  |ar
July 2022

Monthly

Disposal PA to
Statement of Registr
Appeal of  |ar
July 2022

Monthly

Disposal PA to
Statement of Registr
Appeal of  |ar
July 2022

Monthly

Disposal PA to
Statement of |Registr
Appeal of  |ar
July 2022

Sanctione
for misc. of
Rs. 1600/-
(approved)

Joining
Report as
ubDC

Joinig report
ad UDC

Joinig report
as UDC

Holding of
wibinar on
Reorting of
vacancies
and matters

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)



2578
1202

2579
/202

2580
/202

2581
/202

2582
/202

2583
1202

2584
/202
2

2585
1202
2

F.NO.PF/CESTAT/MUM/A

04/08

12022 D/2021/529 DATED

3/8/2022

04/08

12022 NIL DATED 3/8/2022

04/08

12022 NIL DATED 3/8/2022

04/08

12022 NIL DATED 3/8/2022

04/08

12022 NIL DATED 3/8/2022

04/08

12022 NIL DATED 3/8/2022

04/08 F.NO.

/2022

PF/RKS/CESTAT/MUM/20

20 DATED 2/3/2022

04/08

12022 NIL DATED 2/8/2022

INDIA

DR,CESTAT M

UMBAI

MR. ANIL

CHOUDHARY
M(J),CESTAT,

NEW DELHI

DR, CESTAT,
CHANDIGAR

H

SOMBIR,LDC

RANJU

MADHRA, SR.

SPS

PARMOD
KUMAR,
STENO GR-I

ACCEPTANCE

OF

NOMINATION
FOR COURSE
CODE GEM-

01-REG
ASHWANI

YADAYV, LLB

STUDENT

related
thereto w.r.t.
the
examination
conducted
by SCC-reg

Permission
to appear in
Document
verification,
No objection
certificate
for the post
of Inspector
of CGST
and Central
Excise-reg

casual Leave
for half day
on 3/8/2022-
reg

Permission
for purchase
of 6 new
toners-reg

Joining
Report-reg

Application
for EL-reg

Availing the
EL for one
day

DR,
CESTAT,
Mumbai

Internship-
reg

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)



2586
1202

2587
1202

2588
1202

2589
/202

2590
/202

2591
1202

2592
1202

0a/0g F-NO-2/41/CESTAT/PROG DR, CESTAT,
15029 RAMMER CHD-2016 CHANDIGAR
DATED 1/8/2022 H
JYOTI, LDC,
04/08 CESTAT,
19095 NIL DATED 1/8/2022 CHANDIGAR
H
B. BHARATHI,
04/08 PA TO M(J),
19099 NIL DATED 1/8/2022 CESTAT,
CHENNAI
MOHINDER
04/08 [F.NO.6/CEGAT/MAS/90  SINGH, DR,
/2022 \VOL IV DATED 1/8/2022 | CESTAT,
CHENNAI
DR.
04/08 NARENDRA
1099 NIL DATED 3/8/2022 KALRA. ADV.
JAIPUR
DR.
04108 |\ NARENDRA
/2022 KALRA, ADV.
JAIPUR
ADMINISTRA
TIVE
04/08
15095 NIL OFFICER FOR

REGISTRAR//(

J-11), MP

Forwarding
of
Regination
Letter dated
1/8/2022 of
Smt. Riru
Dhull,Progra
mmer-reg

Medical
bills of Rs.
35224/- in
r/o mother-
reg

Leave for
Mr, P.
Dinesha,
M(J) from
1/8/2022 to
5/8/2022-reg

Request for
financial
sanction-reg

Appeal dairy
No.
511532022
for hearing
date
3/8/2022

Sh. Pratap
Singh
Patusari vs.

Commission DR(J)

er office of
the CGST-
reg

CGST,
Bhopal vs.
M/s reliable
cigrettes and
tabacco
Industries
Pvt. Ltd. -
reg

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)



2593
04/08
1202 12022 NIL

2594 F. NO.
1202 04/08 21/CESTAT/HYD/M-

5 /2022 STAT/15/189 DATED
1/8/2022

2595
04/08
1202 12022 NIL DATED 3/8/2022

2596 04/08 F.NO.CESTAT/MUM/ACC
1202 12022 OUNTS-SEC/2018/532
2 DATED 3/8/2022

2597
/202 04/08 NIL DATED 3/8/2022

/2022

2598

1202 04/08

12022 NIL DATED 2/8/2022

2599
04/08
1202 12022 NIL

2600
04/08
/2202 12022 NIL

2601 |04/08
102 2095 NIL DATED 3/8/2022

ASST.
REGISTRAR,
HIGH COURT
OF
SRINAGAR

DR, CESTAT,
HYDERABAD

DR, CESTAT,
CHANDIGAR
H

DR, CESTAT,
MUMBAI

ASST.
REGISTRAR,
CESTAT, NEW
DELHI

ANIL
CHOUDHARY
, M(J),
CESTAT,
DELHI

RAJU,
MEMBER (T),
CESTAT,
AHMEDABAD

DR. S. K.
PATI, M(J),
CESTAT,
MUMBAI

ASHOK
DHINGRA,

M/s Comfort
Polymers
Pvt. Ltd. vs.
Union of
India7 ors-
reg

Monthly
Statemet for
the months
of July
2022-reg

Permissione
for purchase
of items
required-
reg(approve
d)
Allotment of
additional  |Accoun
fund in t
Medical Section
Head-reg

Notice
Dated
3/8/2022
reg. DB
adjourned

DR(J)

DR(J)

CT
Section

PAto
Registr
ar

Permission
for
pronouncem
ent of order

PAto
Registr
ar

Monthly
Disposal
Statement
for July
2022

Monthly
Disposal
Statement ar
for July2022

Request for PA to
constitution |Registr

PAto
Registr
ar

PA to
Registr



2602
1202

2603
/202

2604
1202

2605
1202

2606
/202

2607
/202

2608

04/08

12022 NIL DATED 4/8/2022

F.NO. A-50050/12/2021-
AD.1C(CESTAT) DATED
2/8/2022

04/08
/2022

04/08

12022 NIL DATED 2/8/2022

05/08
12022 NIL DTD 29/7/2022

05/08

12022 NIL DTD 3/8/2022

05/08 F.NO.PF/CESTAT/MUM/S
KT/2022/534 DTD

12022 1510022

05/08 NIL DTD 4/8/2022

ADV

RAVIDUTT
SHARMA,

ACCOUNTAN

T, CESTAT,
NEW DELHI

YOGESH
SHARMA,
UNDER

SECRETARY

TO THE
GOVT. OF
INDIA

SANJAY
AGARWAL

MANAS
KUMAR
SINHA, AR

DIKSHA
SINGH,
STENO-I

DEPUTY
REGISTRAR
CESTAT,
MUMBAI

CESTAT,

of LB in the |ar

matter of
Appeal No.
E/10081/201
3 and appeal
No.
E/11791/201
4 reg

request for
Ad-hoc
promotion to
the post of
account
officer-reg

Irregulation
in CESTAT-
reg.

Non reciept
of appeal
copy in
appeal No.
E/50074/202
0

Permission
for
Pronouncem
ent

Availing
restricted
leave and
casual leave-
reg

Submission
of request
for issue of
No
Obijection
Certificate
regarding

Sanction of

DR(J)

AR(A
dmin)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A



/202 /2022 CHANDIGAR Rs 9,000/- dmn)

2 H (approved)
2609 CESTAT, Draft pay
1202 %298 N1 DTD 4/8/2022 CHANDIGAR fixation AR(A
/2022 dmn)
2 H order
2610 CESTAT, N
1202 %1% N1 DTD 4/5/2022 CHANDIGAR & Fixation AR(A
2 /2022 H order dmn)
Forwarding
of joining
2611 F.NO.CESTAT/MUM/ACC PEPUTY report of
05/08 REGISTRAR  Shri AR(A
/202 OUNTS-SC/2018/536 DTD
2 /2022 3/8/2022 CESTAT, Devender dmn)
MUMBAI Kumar
Grover,
LDC-reg
2612 05/08 F.NO.NO.49(1)/MEDICAL CESTAT, Sanction of AR(A
1202 | 0o CLAIMICESTAT/2017- 1P X\ io o Rs 2331/- dmn)
2 PART-IV (Approved)
2613 05/08 TEJO SHRI AR(A
/2202 12022 NIL DTD 4/8/2022 STENO GR.I Half day CL dmn)
Permission
2614 F.NO.19011/4/2018- SAMPADA | Visit
1202 ?25522 AD.IC(CESTAT)DTD  MEHTA, rE/grlc\’/lpse in dAanrg)A
2 02/8/2022 DIRECTOR '
Rachna
Gupta, M(J)
Forwarding
of joining
2615 F.NO.A- report of
ingp 05/08 20(2)/PER FILE/SKT- MOHINDER  [Shri Shishir AR(A
5 /2022 HC/CHE/2022 DTD SINGH,DR Kumar dmn)
01/8/2022 Thakur,
Head Cleak-
reg
Prioe
intimation
2616 ARPIT JAIN, |letter for
1202 ?28522 NIL DATED 5/8/2022  MTS, CESTAT, submission dArEi(S
2 NEW DELHI  of passport
application-

reg



2617
1202

2618
1202

2619
1202

2620
1202

2621
/202

2622
/202

2623
1202

F.NO.11/2/2022-
IFU(B&A)EC DATED
1/8/2022

08/08
/2022

08/08 F-NO.

/2022

08/08 F.NO.01/CESTAT/BANG/I
/2022 |SS DATED 1/8/2022

0s/0g F:NO-

/2022

08/08
/2022

08/08
/2022

NIL DATED 2/8/2022

08/08
/2022

CESTAT/AHD/PER/19/202
2 DATED 29/7/22

PF/SKP/CESTAT/MUM/51
8 DATED 1/8/2022

NIL DATED 1/8/2022

NIL DATED 5/8/2022

CHANDER
MOHAN,
SECTION

OFFICER(IFU-

EC)

UMA
SHANKAR

VERMA, DR,

CESTAT,

AHMEDABAD

DR, CESTAT,
BANGALORE

DR, CESTAT,

MUMBAI

P. K.

CHOUDHARY

, MQJ),
CESTAT,
KOLKATA

KRIPA
SHANKER,

DR, CESTAT,
CHANDIGAR

H

DR. RACHNA
GUPTA, M(J),
CESTAT, NEW

DELHI

Allocation
of fund
under Major
Head
7610=Loans
to Govt.
servant etc.,
under
demand No.
30-Dept. of
Economic
affairs for
FY 2022-23-
reg

Relieving
Order

Intimation
for stop
salary-reg

oringinal
copy of
Medical
Fitness
Certifiacte
of Mr. S. K.
Pati,M(J)-
reg

Joining
report-reg

One day CL
application
on 8/8/22-
reg

Application
for RL on
11/8/2022-
reg

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)



2624
1202
2

2625
1202

2626
1202

2627
/202

2628
1202

2629
/202

2630
/202

2631
1202

2632
1202

08/08
/2022

NIL DATED 5/8/2022

F.NO.

08/08 6/18/OUTSOURCING/CES
/2022 TAT/CHD-2020-11 DATED

2/8/2022

08/08
12022 NIE

08/08
12022 N'-

08/08
12022 NIL DTD 4/8/2022

08/08

12022 NIL DTD 5/8/2022

08/08
12022 NIL DTD 5/8/2022

08/08
12022 NIL DTD 2/8/2022

08/08
12022 NI-

TEJO SHRI,
STENO GR. Il

DR, CESTAT,
CHANDIGAR
H

SINGLE
MEMBER
APPEAL
BRANCH

CENTRAL
REGISTRY

ANIL
CHOUDHARY
MEMBER (J)

KANHAIYA
LAL, SPS

P.K.CHOUDH
ARY,
MEMBER(J)

P.K.CHOUDH
ARY,
MEMBER(J)

P.V.SUBBA
RAO,
MEMBER(T)

Application
for CL
11/8/2022
and
12.8.2022-
reg

Forwarding
of Sanction
Order for
Rs. 49956/-
under Sub
Head-OE

Physical
hearing
Cause list

Central
registry
cause list for
E-hearing of
defect cases

Permission
for
Pronouncem
ent

Permission
for deletion
modification
of uploaded
order

Permission
for re-
listening

Monthly
Disposal
Statement of
Appeal of
July 2022

Monthly
Disposal
Statement of
Appeal of
July 2022

Accoun
t
Section

PAto
Registr
ar

PAto
Registr
ar

PAto
Registr
ar

AR(A
dmin)



2633
1202

2634
1202
2

2635
1202

2636
1202

2637
1202

2638
1202

2639
1202

2640
/202

2641
1202
2

08/08

12022 NIL DTD 2/8/2022

F.NO.A-18017/8/2022-
AD.1C(CESTAT) DTD
5/8/2022

08/08
/2022

08/08

12022 NIL DTD 8/8/2022

08/08

12022 NIL DTD 8/8/2022

08/08

12022 NIL DTD 8/8/2022

F.NO.A-
08/08 |19(1)/PERS.FILE/SP-
/2022 |AR/CHE/2022 DTD
5/8/2022

08/08 CESTAT/AHD/PER/73/201

/2022 |8/312 DTD 3/8/2022

F.NO.PF/CESTAT/MUM/S

?28522 KT/2022/534 DTD
3/8/2022

F.NO.PF./CESTAT/MUM/

?28522 AD/2021/529 DTD
3/8/2022

RAMESH
NAIR, M(J)

SAMPADA
MEHTA,
DIRECTOR

J.K. GOLAY,
SPS

ATIN
SHARMA,
MTS

DOROTHY
JOSEPH,
STENO
GRADE |

MOHINDER
SINGH,DR

DR, CESTAT,
AHMEDABAD

DR, CESTAT,

MUMBAI

DR, CESTAT,

MUMBAI

Monthly
Disposal

Statement of PA

Appeal of
July 2022

Counter
Affidavits to
the transfer
petitions
filed by Sh.
S.K. Verma-
reg

Joining
report after
availing
leave

Leave
application

Casual leave

Forwarding
of increment
certificate

Forwarding
of request
application
for transfer
to CESTAT,
Kolkata

Submission
of request
for issue of
No
Obijection
Certificate
regarding

Permission
to appear in
document

AR(A
dmn)

AR(A

dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)



2642
1202
2

2643
1202
2

2644
/202
2

2645
/202
2

2646
/202
2

2647
1202
2

08/08
/2022

08/08 F.NO.6/CEGAT/MAS/90
/2022 VOL-IV DTD 1/8/2022

08/08
12022

08/08 F.NO.01/CESTAT/BANG/
/2022 KRB DTD 4/8/2022

08/08 F.NO.01/CESTAT/BANG/
/2022 APAR DTD 29/7/2022

10/08
/2022

F.NO.CESTAT/MUM/ACC
OUNTS-SEC/2018/536

DTD 3/8/2022

F.NO.

01/CESTAT/BANG/LK

DTD 4/8/2022

NIL

DR, CESTAT,
MUMBAI

MOHINDER
SINGH,DR

DR/HOO,
CESTAT/BAN
GALORE

DR/HOO,
CESTAT/BAN
GALORE

DR/HOO,
CESTAT/BAN
GALORE

DINESH
SINGH
DEWAL,
ADDITIONAL
COMMISSION
ER

verification,
NOC for the
post of
inspector of
CGST and
Central
excise-reg

Forwarding
of joining
report of Sh.
Devender
kumar
grover, LDC

request for
financial
sanction

Forwarding
of
application
for trasfer to
CESTAT,
Delhi
posting of
humanitaria
n grounts

Forwarding
of letter for
issue of
NOC for
renewal of
Indian
Passport

Forwarding
of APAR for
the year
2021-reg

CESTAT
New Delhi
final order
no.
50495/2022
dtd
25.05.2022
issued in

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)



2648
1202

2649
/202

2650
1202

2651
/202

2652
/202

2653
1202

2654
1202

10/08 |C.NO.VIII(28)CUS/REV/0
/2022 18/2007/2533 DTD 5/8/2022

10/08
/2022

10/08
/2022

10/08 |C.NO.V111(28)CUS/REV/3
/2022 38/12 DTD 3/8/2022

10/08
/2022

10/08 |C.NO.:VI11(28)CUS/REVIE

/2022

10/08
/2022

NIL DTD 3/8/2022

DINESH
SINGH
DEWAL,
ADDITIONAL
COMMISSION
ER

DR, CESTAT,
KOLKATA

F.NO.17(1)/MS/CESTAT/A MANAS

LD/2018-19 DTD
02/08/2022

NIL DTD 1/8/2022

W/05/2022

F.NO.CESTAT/MUM/ACC
OUNTS-SEC/2018 DTD

3/8/2022

KUMAR
SINHA, AR

DINESH
SINGH
DEWAL,
ADDITIONAL
COMMISSION
ER

CA PRADEEP
MUTREJA

DINESH
SINGH
DEWAL,
ADDITIONAL
COMMISSION
ER

DR, CESTAT,
MUMBAI

repect of
Customs
Appeal no.
50977/2021
Filling in
Misc
application
for early
hearing in
Customs
Appeal No.
C/538/2007

Institution,
Disposal and
Pendency
etc for the
month of
July 2022

Pendency of
Single
Member
Bench cases

Appeal no.
C/3801/201
2 in the
matter of
commission
er of
customs,
Jodhpur

Application
for urgent
hearing

Filling of
appeal in the
case of M/s
CMIR
Green
technologies
Ltd.

Allotment
od
additional
fund in

DR(J)

DR(J)

DR(J)

DR(J)

DR(J)

DR(J)

Accoun

Section



2655
1202

2656
1202

2657
1202

2658
/202

2659
1202

2660
1202

2661
1202

2662
/1202

2663
/202

2664
1202

2665
1202

2666
1202

10/08
/2022

10/08
/2022

10/08
/2022

10/08
/2022

10/08
/2022

10/08
/2022

10/08
/2022

10/08

10/08 |F.NO.13(1)/T&L/CESTAT/
/2022 |ALLH/2015-PART-II

10/08
/2022

10/08
/2022

10/08
/2022

NIL DTD 8/8/2022

NIL

NIL DTD 8/8/2022

NIL DTD 10/8/2022

NIL DTD 10/8/2022

NIL DTD 8/8/2022

NIL DTD 8/8/2022

F.NO.22(1)/PHOTOCOPY/
/2022 |CESTAT/ALD/2015

F.NO.39(1)/OUT OF
SOURCE/MTS/CESTAT/2

016

NIL DTD 5/8/2022

NIL DTD 8/8/2022

DIKSHA
SINGH,
STENO-I

AJAY
SHARMA,
M(J)

SPSTO HON
PRESIDENT,
CESTAT

MUKESH
GUPTA, DR

MUKESH
GUPTA, DR

CESTAT,
ALLAHABAD

CESTAT,
ALLAHABAD

CESTAT,
ALLAHABAD

CESTAT,
ALLAHABAD

CESTAT,
ALLAHABAD

PARMOD
KUMAR,
STENO. GR. |

PAOKHOLEN
HAOKIP

medical
head reg.

Issue of new
CGHS card
against the
old CGHS
card-reg

Monthly
Disposal
Statement of PA
Appeal of

July 2022

Permission PAto
for re- Registr
listening ar

Section

Joining
Report

Application
for leave

Sanction of
Rs. 4,800/-
(Approved)

Sanction of
Rs. 18,220/-
(Approved)

Sanction of
Rs. 20,650/-
(Approved)

Sanction of
Rs. 9410/-
(Approved)

Sanction of
Rs. 32,951/-
(Approved)

One day
restricted
holiday on
11 july 2022

Quarterly
progress

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)



2667
1202

2668
1202

2669
1202

2670
/202

2671
1202

2672
1202

2673
/202
2

10/08
/2022

10/08
/2022

10/08
/2022

11/08 8/6/PERS/V.K.S./MTS/AD
/2022 MN/CHD-2022 DATED

12/08
/2022

12/08 F.NO.01/CESTAT/BANG/

/2022

12/08 F.NO.01/CESTAT/BANG/

/2022

NIL

NIL

NIL

FILE NO.

11.08.2022

NIL DTD 10/8/2022

OPM DTD 10/8/2022

MISC

CESTAT,
ALLAHABAD

RACHNA
GUPTA, M(J)

ANIL
CHOUDHARY
MEMBER (J)

DR, CESTAT,
CHANDIGAR
H

KRIPA
SHANKAR,
DR,
CHANDIGAR
H

CESTAT,
BANGALORE

CESTAT,
BANGALORE

report

Defect Dairy

No.

705812021-
705822021

& PA to
70038022- |Registr
700392022 jar

&

700162022

&

700182022

Monthly
Disposal
Statement of PA
Appeal of

July 2022

Monthly
Disposal
Statement of PA
Appeal of

July 2022

DB at
Chandigarh
by virtual
mode

Forwarding
of request of
Sh. Vikram
Singh, MTS

Sh. Om
Prakash
Meena,
LDC
requesting
for grant
permission
for take
required
treatment

Sanction of
Rs. 6,270/-
(Approved)

AR(A
dmin)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)



2674
1202
2

2675
1202
2

2676
1202
2

2677
1202
2

2678
1202
2

2679
/202
2

2680
1202
2

2681
1202
2

2682
/1202
2

2683
/202
2

2684
/202
2

2685
/202
2

2686
1202
2

2687

12/08 F.NO.01/CESTAT/BANG/
/2022 BNPL

12/08 F.NO.04/CESTAT/BANG/
12022 XEROX DATED

10/08/2022

12/08 F.NO.05/CESTAT/BANG/
/2022 WATER

12/08 F.NO.05/CESTAT/BANG/
/2022 RENT

12/08 F.NO.29/CESTAT/BANG/
/2022 TELE

12/08

12022 NIL DTD 10/8/2022

12/08

12022 NIL DTD 10/8/12022

12/08

12022 NIL DTD 10/8/2022

12/08

12022 NIL DTD 2/8/2022

12/08

12022 NIL DTD 10/8/2022

12/08

12022 NIL DTD 11/8/2022

12/08

12022 NIL DTD 11/8/2022

12/08

12022 NIL DTD 11/8/2022

12/08 NIL DTD 11/8/2022

CESTAT,
BANGALORE

CESTAT,
BANGALORE

CESTAT,
BANGALORE

CESTAT,
BANGALORE

CESTAT,
BANGALORE

CESTAT,
CHANDIGAR
H

CESTAT,
CHANDIGAR
H

CESTAT,
CHANDIGAR
H

CESTAT,
CHANDIGAR
H

CESTAT,
CHANDIGAR
H

LAKHWINDE
R DHULL,
ubC

REKHA
SHEKHAWAT,
STENO-I

ARCHANA,
STENO-II

ARCHANA,

Sanction of
Rs. 7,095/-
(Approved)

Sanction of
Rs. 5,384/-
(Approved)

Sanction of
Rs. 25,855/-
(Approved)

Sanction of
Rs.
4,00,049/-
(Approved)

Sanction of
Rs. 5,095/-
(Approved)

Sanction of
Rs.34,489/-
(Approved)

Sanction of
Rs. 1615/-
(Approved)

Sanction of
Rs. 9245/-
(Approved)

Sanction of
Rs. 48262/-
(Approved)

Sanction of
Rs. 3,004/-
(Approved)

Request for
determent of
transfer
order-reg

Admini

Earned leave |stration

Application
for leave

Joining

Section

Admini
stration
Section

Admini

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)



1202

2688
1202

2689
1202

2690
1202

2691
1202

2692
/1202

2693
1202

2694
1202

/2022

12/08

12022 NIL DTD 10/8/2022

12/08 F.NO.01/CESTAT/BANG/
/2022 BSS DTD 5/8/2022

12/08
12022 NIL DTD 11/5/2022

12/08 F.NO.01/CESTAT/BANG/I
/2022 |SS DTD 5/8/2022

12/08 F.NO.01/CESTAT/BANG/
/2022 KR DTD 8/8/2022

12/08
12022 DTD 5/8/2022

12/08 F.NO.01/CESTAT/HYDI/ES T.K.SARKAR,

/2022 TT/17-11 DTD 10/8/2022

STENO-I

HEERA LAL

DEPUTY

REGISTRAR

CESTAT,

BANGALORE

HARSHITA
PANDEY, AR

DR, CESTAT,
BANGALORE

DR, CESTAT,
BANGALORE

DY

REGISTRAR,

CESTAT,

CHANDIGAR

H

DR

Report

Leave
application

Forwarding
of leave
application
alongwith
joining
report
Release of
withheld
amount of
gratuity in
respect of
sh. Vijay
Kumar,
Retrd. HC
on
31.12.2019,
CESTAT,
Chandigarh

Forwarding
of leave

application
for sanction

Forwarding
of
application

for applying

for private
visit abroad

Representati

on received
form sh.
Ravi
shekhar
Chaudhary

Renewal of
lease
agreement
with
HMWSSB

stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

AR(A
dmn)



2695
1202

2696
1202

2697
1202

2698
1202

2699
/202

2700
1202

2701
1202

2702
/202

2703
1202

12/08
12022

12/08
/2022

12/08
/2022

12/08
/2022

12/08
/2022

12/08
/2022

12/08
/2022

12/08
/2022

12/08
/2022

NIL DTD 10/8/2022

NIL DTD 10/8/2022

NIL DTD 10/8/2022

NIL DTD 11/8/2022

NIL DTD 11/8/2022

NIL DTD 10/8/2022

NIL DTD 8/8/2022

NIL DTD 3/8/2022

NIL DTD 3/8/2022

KRIPA
SHANKAR,
DR,
CHANDIGAR
H

MANWAR
SINGH, UDC

J.K. GOLAY,
SPS

RAKSHA
SAHU, UDC

LAKHWINDE
R DHULL,
ubC

CHANDER
KANTA, SPS

LALIT
PRASAD
PANT, SPS

P.DINESHA,
M(@)

DR.
SUVENDU

for
CESTAT,
Hyderabad

Forwarding Admini
of request of .

! stration
sh. Vikram Section
singh, MTS

Admini
stration
Section

Leave
application

Avail

Restricted
holiday on
11/8/2022

Request for
issuing No
Objection
certificate

Request for
getting
character
certificate
for DV for
the post of
Central
excise
inspector,
Mumbia

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

Admini
stration
Section

RH on
11.08.2022

RH on
11.08.2022

Request for
forwarding
application
for the post
of Judicial
M in NCLT

Request for
grant of one

Admini
stration
Section

AR(A
dmn)



2704

1202 12/08

/2022

2705
1202 12/08

/2022

2706
1202 12/08

/2022

2707

1202 12/08

NIL

NIL DTD 12/8/2022

F.NO. 49(1)/MEDICAL
CLAIM/CESTAT/2017-
PART-IV DTD 11/8/2022

F.NO.01/CESTAT/BANG/

/2022 ADMN

2708

1202 12/08

/2022

2709
1202 12/08

/2022

2710
1202 12/08

/2022

2711
1202 12/08

/2022

2712
1202 12/08

/2022

2713 12/08
/202 /2022

F.NO.01/CESTAT/BANG/
ELECT

F.NO.09/CESTAT/BANG/
NCCF

F.NO.01/CESTAT/BANG/
AN

F.NO.01/CESTAT/BANG/
KCK

NIL DTD 10/8/2022

NIL DTD 11/8/2022

KUMAR PATI
M(JUDICIAL)

DR.
SUVENDU

KUMAR PATI
M(JUDICIAL)

C J MATHEW,
M(T)

CESTAT,
ALLAHABAD

CESTAT,
BANGALORE

CESTAT,
BANGALORE

CESTAT,
BANGALORE

CESTAT,
BANGALORE

CESTAT,
BANGALORE

VIKRAM
SINGH

RAJIV

day CL 8
August
2022,
alongwith
permission
to stay away
from the
headquarters

Leave
application

Permission
for
Pronouncem
ent

PAto
Registr

ar

Sanction of
Rs. 3,979/-
(Approved)

Sanction of
Rs. 7,080/-
(Approved)

Sanction of
Rs. 21,252/-
(Approved)

Sanction of
Rs. 77,724/-
(Approved)

Sanction of
Rs. 5,551/-
(Approved)

Sanction of
Rs. 21,703/-
(Approved)

For
extension of
quartern at
new delhi
i.o.r.to
CESTAT,
Chnadigarh

In response

RANJAN, LDC |to office

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)



2714
1202

2715
1202

2716
1202

2717
1202

2718
/202

2719
1202

2720
/202

2721
/202

2722
1202

12/08
12022

12/08
12022

12/08
/2022

12/08
/2022

12/08
/2022

12/08
/2022

12/08
/2022

12/08
/2022

12/08
/2022

NIL DTD 11/8/2022

NIL DTD 2/8/2022

NIL DTD 11/8/2022

NIL

NIL

NIL DTD 10/8/2022

NIL DTD 5/8/2022

NIL

NIL DTD 11/8/2022

CESTAT,

CHANDIGAR

H

B.B.

MOHAPATRA,

PRINCIPAL

COMMISSION

ER

IND
SYNERGY
LIMITED

GAURAV
DADHICH &

ASSOCIATES

CESTAT,

CHANDIGAR

H

SPSTO HON
PRESIDENT,
CESTAT

RITU DHULL,
PROGRAMME

R

SAROJ
KUMARI
GAUR,
COURT
MASTER

S.K.
MOHANTY,
M(J)

order dated
5/8/2022-reg

permission
is given to
hire a taxi to
transfer the
appeal
papers

Submission
of appeal
uder section
86 (2A) of
the finance
Act, 1994

Application
for rly
hearing rule
41

matter of
M/s Patodia
Brothers

four
batteries are
required to
be
purchased

sanction a
sum of Rs.
2500/- for
meeting out
of expenses

Leave
application

Civil Appeal
No.
674/2021

Monthly
Disposal
Statement of
Appeal of

AR(A
dmn)

DR(J)

DR(J)

DR()

AR(A
dmn)

Accoun
t
Section

Compu
ter Cell

Compu
ter Cell



2723
1202

2724
1202

2725
1202

2726
1202

2727
/202

2728
1202

2729
/202

2730
/202
2

2731
/202
2

12/08
12022

12/08
/2022

12/08
/2022

12/08
/2022

12/08
/2022

12/08
/2022

16/08
/2022

16/08

NIL

NIUL DTD 11/8/2022

NIL

NIL DTD 5/8/2022

NIL DTD 10/8/2022

NIL DTD 10/8/2022

NIL DTD 10.08.2022

F.NO.A-
19(1)/PERS.FILE/SP-

/2022 AR/CHE/2022 DTD

16/08
/2022

05/8/2022

F.NO.A-24(2)/LEAVE
FILE/TKS-DR/CHE/2018

DTD 8/8/2022

P.ANJANI
KUMAR, M(T)

P.K.CHOUDH
ARY,
MEMBER(J)

DY.
REGISTRAR
(SINGLE
MEMBER
APPEAL
BRANCH)

P.K.CHOUDH
ARY,
MEMBER(J)

V.K. SINHA,
SPS

SEEMA
SADANA, SPS

DY
REGISTRAR,
CESTAT,
CHANDIGAR
H

MOHINDER
SINGH,DR

G. SHRIDHAR,

SPS

July 2022

Monthly
Disposal
Statement of
Appeal of
July 2022

Permission
for
Pronouncem
ent

Physical
hearing
Cause list

Permission
for re-
listening

Permission
for deletion
modification
of uploaded
order

Permission
for deletion
modification
of uploaded
order

Request for
extension of
reliving of
transfer
(through
Proper
channel)

Forwarding
of increment
certificate

Forwarding
of joining
report of

PAto
Registr
ar

PAto
Registr
ar

PAto
Registr
ar

PAto
Registr
ar

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)



2732
1202

2733
1202

2734
1202

2735
/202

2736
1202

2737
/202

2738
/202

2739
1202

2740
1202

16/08
/2022

16/08
12022

16/08
/2022

16/08
/2022

16/08
/2022

16/08
/2022

16/08
/2022

16/08
/2022

16/08
/2022

NIL

NIL DTD 12/8/2022

NIL DTD 10/8/2022

NIL DTD 12/8/2022

NIL DTD 12.8.2022

NIL

NIL DTD 12.08.2022

NIL DTD 5/8/2022

NIL DTD 8/8/2022

AMIT UDC,

CESTAT, NEW

DELHI

SHENAJ
BANO, PA

SEEMA

SADANA, SPS

SUNDEEP,

UDC, CESTAT

PUSHKAR
SINGH, MTS

RAM SAGAR

PANJIAR,
UNDER

SECRETARY

ANITHA

JAYAKUMAR,

SPS

MANAS
KUMAR
SINHA, AR

P.DINESHA,
M(@)

Shri.
Mohinder
Singh, DR-
Reg

Request for
cancellation
of transfer
order dated
5/8/2022

Two days
RH

One day CL

Permission
to visit out
of station
during
12.8.2022 to
16.8.2022

Avail RH on
16 and 18
August

Reporting of
vacancies of
stenographer
Grade "C" &
"D
Examination
,2022-reg

Regarding
intimation to
avail all
indiaLTC
for the block
period 2018-
21

related to
hindi project

Availing
five days

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)



2741
1202

2742
1202

2743
1202

2744
/202

2745
/202

2746
1202

2747
/202

2748
/202

2749
1202

16/08
12022

16/08
12022

16/08
/2022

16/08
/2022

16/08
/2022

16/08
/2022

16/08
/2022

16/08
/2022

16/08
/2022

NIL DTD 8/8/2022

NIL DTD 12/8/2022

NIL DTD 8/8/2022

NIL

NIL

NIL DTD 12/8/2022

NIL DTD 12/8/2022

NIL DTD 12/8/2022

NIL DTD 11/8/2022

SULEKHA
BEEVIC.S,
M(@)

DEVANANDA

DY.
REGISTRAR
CESTAT,
CHANDIGAR
H

P.DINESHA,
M(@)

ASSISTANT
REGISTRAR
(CENTRAL
REGISTRY)

RAJU, M(T)

SWAPNIL
TIWARI, AR

SWAPNIL
TIWARI, AR

P.V.SUBBA
RAO,
MEMBER(T)

medical
leave from
1/8/2022 to
5/8/2022

Joining
Report

AR(A
dmn)

CT

Car service .
Section

Forwarding
of Sanction
order for Rs.
621254/-
under sub
Head-OE

Monthly
Disposal
Statement of PA
Appeal of

July 2022

Central

registry

cause list for PA
E-hearing of
defect cases

Permission
for
Pronouncem
ent

Tour Order

of Sh

Bineesh PA
Kumar K.S.,
Registrar

DDO

PAto
Registr
ar

PA to
Registr
ar

Request for
permission
to avail
restricted
holiday on

Office order

AR(A
dmn)



2750
1202

2751
1202

2752
1202

2753
/202

2754
/202

2755
1202

2756
1202

2757
1202

2758
/202

2759
/202
2

16/08

12022 NIL DTD 12/8/2022

16/08

12022 NIL DTD 16/8/2022

16/08

12022 NIL DTD 16/8/2022

16/08 F.NO.PF/RKS/CESTAT/M
/2022 (UM/2020 DTD 12/8/2022

F.NO.2/8(NG)/2022-R&R
AND DC(VOL.II) DTD
4/8/2022

16/08
/2022

F.NO.2/8(NG)/2022-R&R
AND DC(VOL.II) DTD
8/8/2022

16/08
/2022

F.NO.A-18017/8/2022-
AD.1C(CESTAT) DTD
5/8/2022

16/08
/2022

16/08 F.NO.01/CESTAT/BANG/I
/2022 |SS DTD 11/8/2022

16/08 |F.NO.A-50050/5/2022-VIG
/2022 DTD 2/8/2022

16/08 F.NO.01/CESTAT/BANG/
/2022 NR DTD 10/8/2022

18/8/2022

RAKSHA Leave
SAHU, UDC  |application

RANJU

MADHRA. SPS Earned leave

CJMATHEW Earned leave

M(T) for 5 days
Request for
DR, CESTAT, |permission
MUMBAI to pursue
Ph.D Course
SKMANDI,  ECERONT
UNDER Staff issupe
SECRETARY of NOC
SKMANDI,  ECRONT
UNDER Staff issupe
SECRETARY of NOC
Counter
Affidavits to
SAMPADA the transfer
MEHTA, petitions
DIRECTOR filed by Sh.
S.K. Verma-
reg
DEPUTY forwardin
REGISTRAR | g
CESTAT, application
BANGALORE PP
SUNIL
KUMAR )
MEENA, f\)/lfg:ﬁgrandu
UNDER
SECRETARY
(VIG))
DEPUTY forwardin
REGISTRAR | g
CESTAT, o
application

BANGALORE

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)



2760

1202 16/08

/2022

2761
1202 16/08

/2022

2762
1202 16/08

12022

2763

1202 16/08

NIL DTD 11/8/2022

F.NO.36(5)/PF/CESTAT/DI
KSHA/ADMN/2022 DTD
16/8/2022

F.NO.52/CESTAT/HYD/FP
RM/18 DTD 8/8/2022

F.NO.01/CESTAT/HYD/ES

/2022 TT/17-11 DTD 10/8/2022

2764
1202 16/08

F.NO.A-
19(1)/PERS.FILE/SP-

/2022 AR/CHE/2022 DTD

2765

1202 16/08

/2022

2766
1202 16/08

2 /2022

2767 16/08
/202 /2022

11/8/2022

F.NO.54/COMP/KOL/2005
DTD 11/8/2022

NIL DTD 11/8/2022

NIL DTD 13/8/2022

DEVENDER

KUMAR, LDC,

CESTAT,
MUMBAI

DIKSHA
SINGH,
STENO-I

T.VISWA
PRAKASH,
DR, CESTAT,

HYDERABAD

T.VISWA
PRAKASH,
DR, CESTAT,

HYDERABAD

MOHINDER
SINGH, DR,
CESTAT,
CHENNAI

DY
REGISTRAR,
CESTAT,
KOLKATA

GAGAN
TIWARI

ADV. RAVI
GUPTA

Written
submission
or order
dated
2/8/2022

Submission
of details of
family-reg

Forwarding
of reply of
memorandu
m dtd
1/7/2022

Renewal of
lease
agreement
with
HMWSSB
for
CESTAT,
Hyderabad

Forwarding
of pay
fixation
order-reg

Forwarding
of bill for
final
payment of
Rs.
2,00,566/-
on account
of hiring of
technical
manpower
from
1/8/2022 to
30/9/2022-
reg

Dairy no.
51533-2022

Reply to the
letter dtd

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(c
omp)

DR(J)

DR(J)



2768
1202

2769
1202

2770
/202

2771
1202

2772
1202

2773
/202

2774
/202

2775
1202

16/08
/2022

16/08
/2022

16/08
/2022

16/08
/2022

16/08
/2022

16/08
/2022

18/08
/2022

18/08
/2022

NIL; DTD 12/8/2022

NIL DTD 10/8/2022

NIL DTD 10/8/2022

NIL DTD 11/8/2022

NIL DTD 11/8/2022

NIL DTD 16/8/2022

NIL DTD 17/8/2022

NIL DTD 16/8/2022

DR, CESTAT,
CHANDIGAR

H

V.K. SINHA,
SPS

DR, CESTAT,

MUMBAI

DR, CESTAT,

MUMBAI

DR, CESTAT,

MUMBAI

MUKESH
GUPTA, DR

CJMATHEW,

M(T)

RAVI

RANJAN,
SACTION
OFFICER

25/7/2022
issued in the
matter of
M/s Mahesh
kumar
Kumawat

Permission
for
Pronouncem
ent

Permission
for deletion
modification
of uploaded
order

Permission
for re-
listening

Permission
for re-
listening

Permission
for re-
listening

Office Order

Permission
for
Pronouncem
ent

Junior Hindi
Translator
and Senior
Hindi
Translator
Examination
2022,
Extension of
date for
reporting of
vacancies-
reg

PAto
Registr
ar

PAto
Registr
ar

PA to
Registr
ar
PAto
Registr
ar
PAto
Registr
ar

PA

PAto
Registr
ar

AR(A
dmn)



2776
1202

2777
1202

2778
1202

2779
1202

2780
1202

2781
1202

21782
1202

2783
1202

2784
/202

2785
/202

2786
1202

2787
1202

2788

18/08 |F.NO.19(1)/COMP/CESTA CESTAT,
/2022 TICESTAT/ALD/2015"

18/08
/2022

18/08
/2022

18/08
12022

18/08
/2022

18/08
/2022

18/08
/2022

18/08
/2022

18/08
/2022

18/08
/2022

18/08
/2022

18/08
/2022

18/08

F.NO.16(1)/ACCO&GH/C
ESTAT/ALLD/2015-
PART-II

NIL DTD 16/8/2022

NIL DTD 17/8/2022

NIL DTD 10/8/2022

NIL DTD 11/8/2022

NIL DTD 11/8/2022

NIL DTD 10/8/2022

NIL DTD 17/8/2022

NIL DTD 16/8/2022

NIL DTD 11/8/2022

NIL DTD 16/8/2022

NIL DTD 12/8/2022

ALLAHABAD

CESTAT,

ALLAHABAD

MANAS
KUMAR
SINHA, AR

PARMOD
KUMAR,

STENO. GR. |

P.ANJANI

KUMAR, M(T)

DR.
SUVENDU

KUMAR PATI
M(JUDICIAL)

AJAY
SHARMA,
M(@)

CJMATHEW,

M(T)

RAHUL
KUMAR
SINHA

RACHNA

GUPTA, M(J)

AJAY
SHARMA,
M(@)

B. BHARATHI,

PA TO M(J)

Financial
sanction of
Rs. 24,950/-

Financial
sanction of
Rs. 66,319/-

No objection
Certificate-
reg.

Option for
pay fixation

CLon
12/8/2022

3 days
earned leave

For taking
casual leave

One day
casual leave

Reporting of
vacancies of
CHSL 2022

Two days
Casual
Leave

for leaving
station

P. Dinesha
M(J)
availing RH
on
16/8/2022
and 3 days
EL

RAM SAGAR |Reporting of

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A



1202

2789
1202

2790
1202

2791
1202

2792
/202

2793
/202

2794
1202

2795
1202

2796
/202

2797
/202

/2022

18/08
/2022

18/08
/2022

18/08
/2022

18/08
/2022

18/08
/2022

18/08
/2022

22/08
/2022

23/08
/2022

23/08
/2022

NIL

NIL DTD 12/8/2022

NIL DTD 17/8/2022

NIL DTD 17/8/2022

NIL DTD 17/8/2022

NIL DTD 8/8/2022

F.NO.

CIC/DOREV/C/2020/69543

8 DATED 16/8/2022

NIL DTD 22/8/2022

NIL

PANJIAR,
UNDER
SECRETARY

Z.U. ALVI

DHOLPUT,
RAJASTHAN

SPSTO HON
PRESIDENT,
CESTAT

SPS TO HON
PRESIDENT,
CESTAT

CESTAT,
MUMBAI

ASSISTANT
REGISTRAR

C A JOSEPH,
DR, CIC

AJAY
SHARMA,
M(@)

RAHUL
KUMAR
SINHA

vacancies of
stenographer
Grade "C" &
llDll
Examination
,2022-reg

Tagging of
appeals
invoving
same issues
Request to
list early
listing
application
on 1st
September

DR(J)

DR(J)

. . Accoun
Tax invoice t

cum receipt Section

Residential
electricity
bill

CT
Section

Reservations
Mumbai PA

Civil appeal
No. 5167 of DR(J)
2022

Notice of
Hearing for
Appeal/Com
plaint-reg

Permission
for
Pronouncem
ent

reporting of
vacancies of
Combined
graduate
level
Examination
2022

PAto
Registr
ar



2798
1202

2799
1202

2800
1202

2801
/202

2802
1202

2803
1202

2804
1202

2805
1202

2806
/202

2807
1202

2808
1202

F.NO.
23/08
12022 PF/CESTAT/MUM/RS/202

2 DTD 22/8/2022

23/08

12022 NIL DTD 12/8/2022

23/08

12022 NIL DTD 22/8/2022

53/08 F-NO-A-24(1)/LEAVE
FILE/MS-DR/CHE/2021

2022 DTD 22/8/202221

23/08
12022 NIE

23/08
12022 NIE

F.NO.A-24(2)/LEAVE
23/08 [FILE/SBP-
/2022 AR/CESTAT/CHE/2022
DTD 22/8/2022

23/08

12022 NIL DTD 17/8/2022

23/08 F.NO.PF/RKS/CESTAT/M
/2022 (UM/2022 DTD 12/8/2022

23/08 [F.NO.PF/CESTAT/MUM/2
/2022 (022 DTD 12/8/2022

23/08 CESTAT/AHD/PER/25/22/
/2022 327 DTD 16/8/2022

DR, CESTAT,
MUMBAI

MOHINDER
SINGH,DR

MOHINDER
SINGH,DR

MOHINDER
SINGH,DR

ARCHANA,
STENO-I

REKHA

SHEKHAWAT,

STENO-I

MOHINDER
SINGH,DR

EBY.P.F

DR, CESTAT,
MUMBAI

DR, CESTAT,
MUMBAI

DR, CESTAT,

Vetting of
pay fixation
in respect of
shri Radhesh
S. Technical
Officer regd

Leave
application

Joining
Report

Forwarding
of leave
application
& joining
report of
Shri.

Joining
Report

Joining
Report

Forwarding
of leave
letter dtd
16/8/2022

Request to
link PPO
with adhaar-
reg

Request for
permission
to pursue
Ph.D Course
Training
from ISTM
in r/o Rohit
kumar
Shukla, DR

Forwarding

AHMEDABAD |of joining

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)



2 report dtd
10/8/2022 in
r/o Shri
Rohit
Yadav, MTS
2809 MANAS .
1202 /223(423 NIL DTD 17/8/2022 KUMAR OAf"S%‘;agéon dArﬁé)A
2 SINHA, AR
2810 sKHRE\JAKAR Forwarding
1202 23198 N1 DTD 10/8/2022 DR, of request of AR(A
2 /2022 CHANDIGAR sr_]. Vikram dmn)
H Singh, MTS
Forwardi
2811 TVISWA O
1202 23/08 F.NO.29/CESTAT/HYD/L PRAKASH, claim bill of AR(A
/2022 TC/20-11 DTD 11/8/2022 DR, CESTAT, . dmn)
2 HYDERABAD Sh. T.Viswa
Prakash, DR
2812 Civil Appeal
23/08 ASSISTANT
/202 12022 NIL DTD 10/8/2022 REGISTRAR No. 3610 of DR(J)
2 2009
Request for
disposal of
cases
2813 RAJEEV wherein
1202 23/08 C.NO.IV(16)30/R/JDR/01/2 AGARWAL, |SVLDRS-4 DR())
2 /2022 022 DTD 16/8/2022 CGST & has been
CXIST issued under
SVLDRS
Scheme-
2019-m/reg
2814 |00 ZUALVI, L";‘)%ge';g of
1202 12022 NIL DTD 17/8/2022 COUNSEL invoving DR(J)
2 FOR BHEL .
same issues
KRIPA Forwarding
2815 23/08 SHANKAR, of request of |Accoun
/202 12022 NIL DTD 10/8/2022 DR, Sh. Vikram |t
2 CHANDIGAR Singh, Section
H MTS-reg
2816 23/08 ASSISTANT  |Central
1202 7005 INIL REGISTRAR  [registry PA
2 (CENTRAL cause list for



2817
1202

2818
1202

2819
1202

2820
1202

2821
/202

2822
1202

2823
1202

2824
/202
2

2825

23/08

12022 NIL DTD 22/8/2022

23/08
12022 NIE

23/08

12022 NIL DTD 18/8/2022

23/08
12022 NIE

23/08
/2022

24/08

12022 ESTAT/ALLD/2015-

PART-II

2aj0g F-NO-39(/OUT

/2022 016 DTD 22/08/2022

24/08 FNO-14(1)/CAR

12022 1 £ 51D 20/8/12022

24/08 NIL DTD 22/8/2022

NIL DATED 22/8/2022

F.NO.16(1)/ACCO&GH/C

SOURCE/MTS/CESTAT/2

HIRING/CESTAT/ALD/20

REGISTRY)

SHENAJ
BANO, STENO
GR-1

DY.
REGISTRAR
(SINGLE
MEMBER
APPEAL
BRANCH)

J.K. GOLAY,
SPS

DY.
REGISTRAR
(SINGLE
MEMBER
APPEAL
BRANCH)

PULAK RAJ
MULLICK,
ADV.

CESTAT,
ALLAHABAD

CESTAT,
ALLAHABAD

CESTAT,
ALLAHABAD

CESTAT,

E-hearing of
defect cases

Permission

for deletion
modification PA
of uploaded
order

Supplement
ary physical
hearing
cause list

PA

Permission

for deletion PAto
modification |Registr
of uploaded |ar
order

Physical
hearing
Cause list

Prayer for
Adjournmen

tin Central
E/593/2011- Registr
Ex(DB) & 'y
E/594/2011-
Ex(DB)-reg

Financial
Sanction of
Rs. 66,319

Outsourcing
of 2 MTS
post
expiring
Contract for
vehicle is
expiring on
31/8/2022

Sanction of

AR
(CR)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A



1202

2826
1202

2827
1202

2828
1202

2829
1202

2830
1202

2831
1202

2832
1202

2833
/202

2834
/202

2835
1202

/2022 CHANDIGAR Rs. 7080/-
H
CESTAT
24/08 ’ approval for
12022 NIL DTD 22/8/2022 EHANDIGAR AMC
purchase of
24108 CESTAT, four inverter
NIL DTD 22/8/2022 CHANDIGAR batteries
/2022
H through
Gem
24/08 F.NO.19(1)/COMP/CESTA CESTAT, ggﬂfgﬁ'of
/2022 ' T/ICESTAT/ALD/2015° ALLAHABAD
Rs. 24,950/-
DOROTHY re-imburse  |Accoun
24/08 JOSEPH,
12022 NIL DTD 18/8/2022 STENO mgueésgnse tS ction
GRADE |
Permission
24/08 SUDHAKARA [for deletion |PAto
12022 NIL DTD 23/8/2022 N. A, SPS modification |Registr
CESTAT of uploaded |ar
order
BAHADUR Regarding
24/08 SINGH Retirement
12022 NIL DATED 24/8/2022 10 \\WAT EX- Gradutiy
UDC, CESTAT payment
F.NO.16(1)/ACCO&GH/C Sanction of
B ESTAT/ALLD/2015- S A RS. 66,819/~
PART-II (Approved)
25/08 |F.NO.F.6/28/54/2019- DEEPAK JAIN, ﬁ‘;f'ce order
/2022 SC(RC) DTD 12/8/2022  REGISTRAR |1 41 10005
25/08 CJMATHEW Earned leave
12022 NIL DTD 16/8/2022 M(T) for 5 days
Vetting of
Pay Fixation
25/08 [F.NO.PF/CESTAT/MUM/R DR, CESTAT, 'S%eSpec“”
/2022 |S/2022/574 DTD 22/8/2022 MUMBAI '
Radhesh S.
technical

Officer regd.

dmn)

AR(A
dmn)

AR(A
dmn)

AR(c
omp)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)



2836
25/08
/2202 12022 NIL DTD 23/8/2022

2837
1202 25/08

: 12022 NIL DTD 24/8/2022

2838
25/08
/2202 12022 NIL DTD 24/8/2022

2839
25/08
/2202 12022 NIL

2840 F. NO.- HQ-
1202 25/08

2 2022 DATED 24/8/2022

2841 F.NO.-HQ-

/202

2 /2022 PART(1) DATED

24/8/2022

PP1103(4)/1/2022-PP_1I

25/08 [PP1103(1)/2/2022-PP-I1-

FACEBOOK
INDIA
ONLINE

SERVICE PVT

LTD

CJ MATHEW

MEMBER

(TECHNICAL)

SEEMA

SADANA, SPS

ASGI
KERALA

R. S. PANJAR,

UNDER

SECRETARY

TO THE
GOVT. OF
INDIA

R. S. PANJAR,

UNDER

SECRETARY

TO THE
GOVT. OF

application
requesting
for the
physical
personal
hearing and
transfer of
files in the
appeal no
ST/30137/2
019 and
ST/30853/2
017

Permission
for
Pronouncem
ent

Permission

for deletion PAto
modification |Registr
of uploaded |ar
order

DR(J)

PAto
Registr
ar

Scanned
copy of
affidavit
filed by the
petitioner
SK Tiwari

Reporting of
vacancies of
Junior Hindi
Translator,
Junior
Translator
and Senior
Hindi
Translator
Examination
,2022-reg

Reporting of
vacancies of
Stenographe
rGrC&D

Examination

AR(A
dmn)

AR(A
dmin)

AR(A
dmin)



2842
1202

2843
1202

2844
/202

2845
1202

2846
1202

2847
/202

2848
/202

2849
1202

2850
1202

25/08
12022

25/08
/2022

25/08
/2022

26/08
/2022

26/08
/2022

26/08
/2022

26/08
/2022

26/08
/2022

26/08
/2022

F.NO.
CESTAT/MUM/MED-
GAZ/2015/582 DATED
23/8/2022

NIL DATED 23/8/2022

NIL DATED 25/8/2022

NILDTD 25/8/2022

F.NO.LHQ-PP103/1/2022-

PP-1 DTD 26/8/2022

NIL DTD 25/8/2022

NIL DTD 22/8/2022

NIL DTD 25/8/2022

F.NO.A-24(2)/LEAVE
FILE/MS-DR/CHE/2021
DTD 22.08.2022

INDIA

DR, CESTAT,
MUMBAI

DR, CESTAT,
CHANDIGAR
H

CHANDERKA
NTA, SPS

JOHNSON
CHACKO,
ubDC

R.S.
PANJIYAL

P.V.SUBBA
RAO,
MEMBER(T)

P.DINESHA,
M(QJ)

REKHA
SHEKHAWAT,
STENO-I

MOHINDER
SINGH,DR

, 2022-reg

Forwarding
of mediacl
claim of Dr.
S.K. Pati,
M(J)-reg

Sanction for
medical
reimbursem
ent (Rajesh
Kumar,
LDC)-reg
(approved)

Regarding
permission

to deletthe |PAto
uploaded Registr
final order |ar
from the

website.

Medical
Reimbursem
ent claim

Reporting of
vacancies of
CGL 2022

Leave
application

Joining
Report

Intimation
of applying
for the
Stenographe
r Grade C
and D, 2022

forwarding
of leave
application
and joining
report of

AR(A
dmin)

AR(A
dmin)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)



2851
1202

2852
1202

2853
1202

2854
/202

2855
1202

2856
/202

2857
1202

2858
/202

2859

26/08
12022

26/08
12022

26/08
/2022

26/08
/2022

26/08
/2022

26/08
/2022

26/08
/2022

26/08
/2022

26/08

F.NO.A-24(1)/LEAVE
FILE/SBP-AR/CHE/2021
DTD 22/8/2022

NIL DTD 25/8/2022

NIL DTD 25/8/2022

NIL DTD 25/8/2022

F.NO.8/2/JYOTI/LDC/AD
MN/CHD-2022 DTD
25/8/2022

NIL DTD 25/8/2022

F.NO.05/CESTAT/BANG/
RENT

NIL DTD 25/8/2022

NIL DTD 25/8/2022

MOHINDER

SINGH,DR

CHANDER

KANTA, SPS

LALIT
PRASAD
PANT, SPS

V.P.PANDEY,
DR, CESTAT,
BANGALORE

DY

REGISTRAR,

CESTAT,

CHANDIGAR

H

MANAS
KUMAR

SINHA, AR

DEPUTY

REGISTRAR

CESTAT,

BANGALORE

PARMOD
KUMAR

PARMOD

shri
Mohinder
singh, DR

forwarding
of leave
letter dated
16.8.2022

Leave
application

Leave
application

EL of
29.08.2022
to
31.08.2022
may be
cancelled

request for
service book
of Smt Jyoti,
LDC,
CESTAT
Chandigarh

forwarding
of electricity
of Kendriya
Sedan-Reg

forwarding
of draft
renewal of
lease cum-
rental
agreement,
CESTAT
Bangalore
office
premises

Leave
application

Joining

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A



1202

2860
1202

2861
1202

2862
1202

2863
1202

2864
1202

2865
1202

2866
/202

2867
/202

2868
/202

2869
1202

/2022

26/08
12022

26/08
/2022

26/08
/2022

26/08
/2022

26/08
/2022

26/08
/2022

26/08
/2022

26/08
/2022

26/08
/2022

29/08 F.NO.PF.CESTAT/MUM/A

/2022

F.NO.49(1)/MEDICAL

CLAIM/CESTAT/2017-

PART-IV DTD 25/8/2022

NIL DTD 5/8/2022

NIL

NIL

NIL DTD 23/8/2022

NIL

NIL

NIL

NIL

DMN/DKG/2016 DTD

KUMAR,
STENO. GR. |

CESTAT,
ALLAHABAD

CESTAT,
MUMBAI

SANJIV

SRIVASTAVA,

MEMBER(T)

ROHIT
KUMAR
SHUKLA, DR,
CESTAT,
MUMBAI

SARITA
KUWAR

MTNL

ASSISTANT
REGISTRAR
(CENTRAL
REGISTRY)

DY.
REGISTRAR
(SINGLE
MEMBER
APPEAL
BRANCH)

DY.
REGISTRAR
(SINGLE
MEMBER
APPEAL
BRANCH)

DR, CESTAT,
MUMBAI

Report dmn)

Sanction of
Rs. 1738/-
(Approved)

Pay fixation
on
promotion/
MACP/NFS
G

AR(A
dmn)

AR(A
dmn)

Leave
application

AR(A
dmn)

Certificate
of
relinquishm
ent of
charge
hindi
inspection
report

E-Receipt of Accoun
Telephone |t
Bill Section

Central

registry

cause list for PA
E-hearing of
defect cases

AR(A
dmn)

AR(A
dmn)

Physical
hearing
Cause list

PA

Physical
hearing
Cause list

PA

forwarding
of written

AR(A
dmn)



2870
1202

2871
1202

2872
/202

2873
/202

2874
/202

2875
/202

2876
1202

2877
1202
2

26/8/2022

29/08
12022 NIL DTD 29/8/2022

29/08
12022 NIL DTD 29/8/2022

29/08
12022 NIL DTD 26/8/2022

F.NO.A-
29/08 20(1)/PERS.FILE/SKS-
/2022 UDC/CHE/2022 DTD
26/8/2022

29/08

12022 NIL DTD 26/8/2022

29/08 F.NO.04/CESTAT/HYD/T
/2022 VP/21 DTD 22/8/2022

29/08 F.NO.CESTAT/MUM/ME
12022 D-GAZ/2015/582 DTD
23/8/2022

29/08 F.NO.01/CESTAT/BANG/
/2022 KR DTD 23/8/2022

DOROTHY
JOSEPH,
STENO
GRADE |

PARMOD
KUMAR,

STENO. GR. |

S.RADHESH,
TECHNICAL

OFFICER

MOHINDER
SINGH,DR

R. S. PANJIAR,

UNDER

SECRETARY

T.VISWA
PRAKASH,

DR, CESTAT,
HYDERABAD

DR, CESTAT,

MUMBAI

DR, CESTAT,
BANGALORE

submission
of Shri.
Devender
Kumar
Grover,
LDC reg

Request for
Casual
Leave

Earned leave

Option
excise for
pay fixation-
reg

Forwarding
of
representatio
n by shri
Shashi
Kumar Soni-
reg

reporting of
vacancies

Forwarding
of leave
applications
of Sh. T.
Viswa
Prakash, Dy.
Registrar-
reg

Forwarding
of medical
claim of Dr.
S.K. Pati,
Honble M(J)

Permission
for foreign
visit by Smt

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)



2878
1202

2879
1202

2880
1202

2881
1202

2882
1202

2883
/202

2884
1202

2885
/202
2

29/08
12022

F.NO.01/CESTAT/BANG/
MED/AN DTD 19/8/2022

29/08

12022 NIL DTD 12/8/2022

29/08

12022 NIL DTD 12/8/2022

F.NO.A-
29/08 |19(1)/PERS.FILE/SB-
/2022 M(J)/CESTAT/CHE/2017

DTD 26/8/022

29/08

12022 NIL DTD 24/8/2022

29/08 F.NO.CESTAT/EB/RELIS
/2022 [T/2022 DTD 22/8/2022

29/08
12022 NIE

C.NO.
11(3)/PRCCO/LKO/2018
DTD 26/8/2022

29/08
/2022

DR, CESTAT,
BANGALORE

RAJESH

KUMAR JAIN

RAJESH

KUMAR JAIN

MOHINDER

SINGH,DR

DR, CESTAT,

MUMBAI

DR, CESTAT,

MUMBAI

DY.

REGISTRAR

(SINGLE
MEMBER
APPEAL
BRANCH)

PRIYA
RANJAN

K. Radha,
Steno-I
CESTATR,
bangalore

Forwarding
of
application
alongwith
medical
claim

Appeal
against
OIO/OIA
208-ST-
BPL/APPL/
2021/569

Service tax
appeal

Renewal of
ID card
issued by
minister of
home
affairs-reg

Permission
for re-
listening

Permission
for re-
listening

Supplement
ary E-
hearing
cause list

SRIVASTAVA, Tour of

JOINT

COMMISSION

ER CCO

Jhansi-reg

DR(J)

DR(J)

CT
Section

PAto
Registr
ar
PAto
Registr
ar

PA to
Registr

AR(A
dmn)



2886
1202

2887
1202

2888
1202

2889
1202

2890
/202

2891
1202

2892
1202

2893
1202

29/08
12022 NIL DTD 29/8/2022

30/08
12022 NIL DTD 29/8/2022

30/08 F.NO.05/CESTAT/BANG/
/2022 RENT

F.NO.11024/1/2020-
f’zoégg AD(HINDI-4) DTD
23/8/2022

30/08 F.NO.01/CESTAT/BANG/
/2022 BSS DTD 24/8/2022

30/08 F.NO.01/CESTAT/HYDI/ES
/2022 TT/17-11 DTD 24/8/2022

30/08 F.NO.PF/PENSION/PAKI/C
12022 ESTAT/MUM DTD
26/8/2022

F.NO.A-20(1)/PERS.
30/08 [FILE/SKS-
/2022 UDC/CESTAT/CH/2022
DTD 26/08/2022

TEJO SHRI,
STENO GR-I

ATIN
SHARMA,
MTS

DR, CESTAT,
BANGALORE

SARITA
KUWAR

DR, CESTAT,
BANGALORE

T.VISWA
PRAKASH,

DR, CESTAT,
HYDERABAD

ROHIT
KUMAR

SHUKLA, DR,

CESTAT,
MUMBAI

MOHINDER
SINGH,DR

Permission

for deletion PAto
modification |Registr
of uploaded |ar
order

Leave
application

Forwarding
of draft
renewal of
lease cum-
rental
agreement-
ESTAT
Banglore
office
premises-reg

report of
hindi
inspection
Forwarding
of leave
application
alongwith
joining
report
Renewal of
lease
agreement
with
HMWSSB
for
CESTAT,
Hyderabad

forwarding
of GPF final
payment
application
MFR 3215

Forwarding
of
representatio
n by shri

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A

dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)



2894
1202

2895
1202

2896
1202

2897
1202

2898
/202

30/08

12022 NIL DTD 23/8/2022

30/08

12022 NIL DTD 25/8/2022

30/08
12022 NIL DTD 25/8/2022

30/08
12022 NIL DTD 24/8/2022

F.NO.CEX/DIV-RPR-

30/08 I/AKASH

/2022 WIRE/TRI1B/2022 DTD

17/8/2022

DY
REGISTRAR,
CESTAT,
CHANDIGAR
H

KUMAR
SATYAM,
GST, SOUTH
DELHI

KUMAR
SATYAM,
GST, SOUTH
DELHI

ROMEX
INTERNATIO
NAL

ASHIS

KUMAR
SAHU,

ASSISTANT
CMMISSIONE

R

Shashi
Kumar Soni

Forwarding

of three

sanction

order for Section
9000/- under

sub head-OE

Supply of
certified
copy of
CESTAT
Final Order
No.
50639/2022
dated
19.07.2022

Supply of
certified
copy of
CESTAT
Final Order
No.
50628/2022
dated
21.07.2022

Requesting
adjournment
in hearning
of appeal of
Romex
international
Vs
Commission
er, Customs-
New Delhi

Submission
of appeal
under
saction 35B
(2) of the
Central
Excise Act,
1944

Accoun

DR(J)

DR(J)

DR(J)

DR(J)



Renewal of

2899 F.NO.A- ID card
1202 30/08 |19(1)/PERS.FILE/SB- MOHINDER  jissued by CT
5 /2022 M(J)/CESTAT/CHE/2017 |SINGH,DR Ministry of Section
DTD 26/8/022 Home
Affairs
Renewal of
2900 F.NO.A- ID card
1502 |30/08 [19(1)/PERS.FILE/SB- MOHINDER |issuedby |CT
5 /2022 M(J)/CESTAT/CHE/2017 SINGH,DR minister of |Section
DTD 24/8/022 home
affairs-reg
2901 |3 10 REF.NO. AJAY ]E’Cfrrm'ss'on PA to
/202 12022 CESTAT/WZB/SKM/2022 SHARMA, Pronouncem Registr
2 DTD 22/8/2022 M(J) ent ar
2902 |30 /00 P.K.CHOUDH Eoerrm'ss'on PA to
/202 12022 NIL DTD 29/8/2022 ARY, Pronouncem Registr
2 MEMBER(J) ar
ent
Request for
grant of
NOC to
apply for the
DR post of
2903 ' Professor in
31/08 SUVENDU , AR(A
/2202 12022 NIL DTD 26/8/2022 KUMAR PATI ggjr::j/hi dmn)
M(JUDICIAL) Schol of
Intellestual
Property
Law, IIT
Kharagpur
Request for
2904 leave &
1202 3Y08 1L DTD 26/8/2022 P.DINESHA, 5o mission AR(A
/2022 M(J) dmn)
2 to leave
station
Request to
allowed All
2905 V.P.PANDEY, .
1202 308 N1 DTD 25/8/2022 DR, CESTAT, |ndiaLTC AR(A
2 /2022 BANGALORE from dmn)
1/9/2022 to

4/9/2022



2906
1202

2907
1202

2908
1202

2909
/202

2910
1202

2911
/202

2912
1202

2913
1202

2914
/202

31/08
12022

31/08 F.NO.

/2022

31/08 F.NO.PF/CESTAT/MUM/S
/2022 [KT/2022 DTD 29/8/2022

31/08 F.NO.01/CESTAT/BANG/

/2022 |COMP

31/08 F.NO.01/CESTAT/BANG/

/2022 AC

31/08
/2022

31/08
/2022

31/08
/2022

31/08
/2022

NIL DTD 30/8/2022

F.NO.PF/CESTAT/MUM/A
DMN/AKY/2018 DTD
29/8/2022

PF/CESTAT/MUM/SKT/20
22 DTD 29/8/2022

NIL DTD 30/8/2022

NIL DTD 24/8/2022

F.NO.20(2)/PERS.FILE/GD
.LDC/CESTAT/CHE/2017
DTD 30/8/2022

DR, CESTAT,

MUMBAI

DR, CESTAT,

MUMBAI

DR, CESTAT,

MUMBAI

CESTAT,

BANGALORE

CESTAT,

BANGALORE

RAJIV

RANJAN, LDC

ROHIT
KUMAR

SHUKLA, DR,

CESTAT,
MUMBAI

MOHINDER
SINGH,DR

CESTAT,

CHANDIGAR

Verification
of credential
of LLB
degree
issued by
University
of Mumbai

forwarding
of joining
report of
Shri Santosh
Kumar
Tiwari, DR

Forwarding
of leave app
of Sh.
Santosh
Kumar
Tiwari, DR

Sanction of
Rs.
1,07,615.83

Sanction of
Rs. 79,198/-
(Approved)

In
continuation
to letter
dated
11.8.2022

Certificate
of
Relinquishm
ent of
charge

Forwarding
of
representatio
n of sh
Gagandeep
LDC-reg

Sanction of
Rs. 7080/-

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A

dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)



2

2915
1202
2

31/08

12022 NIL DTD 30/8/2022

2916
1202 31/08 NIL DTD 30/8/2022
2 /2022

H (Approved)

CJ MATHEW Esrrm'ss'on PA to
MEMBER oronouncem REGIST
(TECHNICAL) ar

Permission
REKHA for deletion PAto
SHEKHAWAT, modification |Registr
STENO-I of uploaded |ar
order



